
IN THE CENTR?.L ADMINISTRATIVE TRIBUNAl, MYDERAaI,n BENCH AT 4YDEPABAD 

O.A.NO. 	/93 

tween: 
	 Date of Order: 6/7-93 

I' 

Divisional F.ailway Ntnager, (ns) 
South Ceitral Railway, Secunderabad, 

Pormznncnt T7y In-cctor (Con) 
S.C.Rly, Secunderabad. 
chiefi Signal Inspector, 
Signal & Teleconmunication rpartrnent, 
S.C.Rly, Secunderabad. 

applicants. 

and 

2. Presiding Officer, Labour Court, 
1arayanayuda, A .1?. Hyderabad. 

Respondents. 

For the Applic&ntsL Mr.N.I:.Devraj, SC for Rlys. 

For the Respondentss 

CORAMS 
THE HONT ELE MR. JUSTICE V.NEELAE*tI EtAO VICE CHAIRMAN 

ND 
THE HON'BLE MR. P .T .TIRUVENGADZJ.1 : P-IEI'iBEI.( Aa1) 

The Tribunal made the .folladng Order:-. 

Admit. The operation of the order dated 11-3--2 

in C.M.PJJO. 2L6 /BJs suspended until further orders. 

Issue notice to- the Respondents. 

Post the case on 6.9.93. 

To 
The Divisional Railway Manager (B.G) SC.Rly, Secunderabad. 
The Permanent Way Inspector (Con) S.C.Rly. Secunderabad. 
The Chief Signal Inspector, Signal & Telecorimunication 
Department, S.C.Rly, Secunderabad. 	 - 

The Presiding Officer, Labour Court, Narayanaguda, Hyderabad. 
One copy to Mr.N.R.Devraj, SC for Plys. CAT.I-lyd. 
One copy to Mr. 	.. 	

~- 

One spare copy. 
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IN THE CEnTRAL AD:CINISTPATIVE TEIBUNII, 
HYDERABAD BEicCH AT HYDERABAD 

THE HON"BLE MB.&USTICE V.WEELADRI RjO 
VICE CHTRNAN 

THE HON'BLE M4.A.B..GORTY ; MEMBER(AD) 

4w 

THE RON' BLE 14R.T  .CHANDRASEKHAR REDLY 
MEMEER( j) 

AND 

THE HON.'BLE MR.P.T.TIRUVENC,ADAM :M(A) 

Dated : G --7 -1993 

0 RDER/JYD&OIENTt 

14-fr fl:.A.,.. CA. No. 

in 

O.A.MO. 

T.A. No. . 	 (w.p. 	 ) 

Admitted and Interim directions 
issued 

Al 'owed 

Di posed of with directions 

Di missed 

Di missed as withdrawn 

Di missed fordefault. 

Re ectedj Ordered 

No order as to costs. 
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